—

ey R o "y
R zf{_;'%h il
L]

1. Orders Sheet....,.....-..........
2. Judgment/Order dtdZX...‘l ............... I - A

‘3. Judgrnent & Order dtd...;...s ...........

B 13 ertten Arguments..;.- .......... iiveenreennesaesd |

AﬁATI 05

GUW

(DESTRUCTION OF RECORD RULES 1990)

INDEX | YIS
o é//T.ANO.Z‘-Z.‘fu-%{f'g'

S, K .'.....‘...'..P:g...{....'..-........’."...tO...Z.”. ..... cresens _

Recewed from H. C / Supreme Court

00000 sseninr e [XXR}

}"’@é’/ P Loieriennenes ,.-...'tq.1..3......;......

sess00esssrssesRRe

P PRTTT T O CIRRRRT LIS

oooooooooooooooooooooooooooooooooooooooooooooooooooo

"Sesesssssseeveosceedgessessssnensass

14 Amendement Reply by Respondents........x .....
-~ 15. Amendmcnt Reply filed by the Applxcant...;.; ...... e ressssunesaans

- 16. CountcrReply........,.....'.........; ................. pisseions esivenns . _




: -.lepllcant (8) g smnvicrnn B

CPORMNOL A, \
. . { Si- RULE 42 )
4 GENTRAL /DMINISTRATIVE ~TRIBUNAL
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 Original Appljcation Noy___ 235 / 08
Jise Petition Noiima-~ o T . -n f
" Contempt - Petition Noy_ ..t [/
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A N | Y R\
Respondant(s) N 0! .-‘i C\~wu§

.uo—.n-r—m-n-_--—‘n— -.H.".'.-'—mo-u—u--q

" Mdvocate for the Appllcan‘t(S)’-p 2N ML‘:\ T VJV\Q/L Ms, I V\]M%m‘-mﬁ

S e S T R

;Advocat” for, the d?soondant(S),— Qq«'ﬂl(ﬁfbu\ CQQmAgAj~

1 TR + U I

~ Notes of the. R ngtI‘vY,: §  Date { - Order of the ;ribuna]
o 12.9 . 2005 presenti The Hon'ble Mr.JuStice Ge
< Tins ‘Ip [ufion fsvin fiwit § 0 W sivarajan, Vice—Chairmane
g0 fedy O F e n‘uw;{),’- fo DL . e I
deposned wide JRCIHD o 2 40 0 The applicant, pursuant to an

No. sam(aw'g 9/

dt”()

emoloyment notice No.1/2003, applied
for the post of Group. 'D' (Trackman) +
“5‘ under the: reSpohdents His case is
“ " { that he had passed the qualifging
" q written,examinatlon. physical efficie~
" _ncy test .and had also appeared before
the respondents for document verifica-
{ tion. His grievance is that his name
_ !is not seen in the final select list
y publa.shed by the reSpondents It is
his case that he made a representatior
'] dated 22.8.2005 (annexure-13) befcre
the second respondentg on 22,8.2005,
but the same was not accebted. It is
lalso# stated that the ff.ire of the
lsecond respondent had ln ormed the

‘i‘-’_' N :l

T

r - .

applicant that his name was not inclu-
lded in the select list for the reason-
!that there was dissimilarities in the
{photograph submitted by him in the
lapplzcation form in the year. 2003 witt
that of his recent photographe The
, ‘ applicant withott pursuing the matter
.o S - before the respondents have appraoched
" this Tribunal for direction:to the
s second rGSpondent to appoint him -in

the Group "D posr. ('rrackman).
3 . ! I \;\ — t T
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1249.2005. .

Vs,

Rl

- # I have heard Mr.p.K. Deka,; lear-

_hned counsel for the appllcant and Mr.J.

L. Sarkar, learned counsel for the Rail-
ways. I am afuaid the reliefs sought
for by the applicant cannot be granted
in this application.vzf the reason

'xixgnﬁ alleged to have been given by

the reapondenta to .the applicant and
Mentloned above is correct, the respon-
dents’ ought to have afford an opportu~

i nity to the applicant but that does not

mean that the applicant c¢an straightway
approach this Tribunal. If the applicart
is so. advised, he can file a fresh

representation. before the second reSpon

“dent within two weeks from today. If
"any such representation is filed, the

same will be disposed of by the second -
reSpondent by a: speaking erder expedi= .

‘ tiQuély. AR

i The 0.A. is’ dispcsed of w;th

FE L e above observaﬁwbnsa The appliCant

A g
.
ool
L
B c s 2
.4 ot
--bb
3 L3
] P
T
"Q
»
b t -
4
s o
LY

will produce thls order before the

:secohd reSpondent dlong with the repres

sent@tionafor“cemplidénce.

vie e-chairman
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DISTRICT: CACHAR .

TN THE CENTRAL ADMINISTRATIVE TRIBUNAL

GUWAHATI BENCH

ORIGINAL APPLICATION NO. gisfﬂ /2005,

Sri MOthosh Das . .;.....................Applicant.

- Versus -

The Union of India & OFS o eceeessecssss..Respondents

LIST OF DATES
1) 12.12.2004 : Applicant appeared in the Written Test for
the post of Group-D ( Trackman ) under Category

No.. 01 of Employment Notice No. 1/2003 .

2) 10.05.2005: After qualifying the Written Test the
Respondent No.3 issued a Call letter to the
applicant for physical Efficiency Test vide

letter No. RRB/G/41/10 .

3) 23.06.2005: The applicant appeared in physical Efficiency
Test held at Maligaon Railway Stadium,

Guwahati .

4) 23.,06.2005: After successfully qualifying the physical
Efficiency Test another Call letter  for

Document Verification was issued to the
applicant by Respondent No.3 , vide letter

No. RRB/G/41/10 .

Contdqtoo.ooot
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5) 24.06.2005: Applicant appeared before the Concerned
authority for Document verification with

all his Original Certificates, testimonials .

'6) 06w12.8.05 List of Selected candidates for the said

pdst‘were published in the Employment News.

7) 22.08.2005: Applicant submitted representation to allow
him to know the reason for his non-selection

in the said list .

Filed by :

dvocate .

Srer Mondbod D2 .
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DISTRICT: CACHAR .

IN THE CENTRAL ADMINISTRATIVE TRIBUNAL

GUWAHATI BENCH

ORIGINAL APPLICATION NO. /2005,

Sri MONOLOSh DAS 4 esscesssssesscsacsnesssae Applicant.

- Versus -

The Union of India & Ors .

.o.........-.o...ReSpondentS .

INDEX
S1. No, , Particulars ) Page No, -
1. ’ Original Applicantion - 1 to §
2. Verification - G
3. Annexure - 1 , (O
4, Annexure - 2 : ([
5. Annexure - 3 | |2
6,‘ Annexure

b \
s L~

- 4 LB

Date: 6/@%/2005

M onato B Do

Filed by
ﬁ"k’j‘ Aoy et

Advocate .
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 DISTRICT: CACHAR.

Filed by —

7ﬁb1@44@jgf_

IN THE CENTRAL ADMINISTRATIVE TRIBUNAL

GUWAHATT BENCH .

ORIGINAL APPLICATION NO. /2005,

= BETWEEN w-

Sri Monotosh Das ;
8/0 Lt. Kirti ch, Das
R/0O~- Vill; Barnipar
P.0. Salchapra

P.S. Silchar

Dist.. Cachar , Assam .

...o....-...A-ppliic‘ant o

- Versus -
1. Union of India
Represented by the
General Manager , N.F.'Railway ,

Law, Maligaon , Guwahati -1, Assam .

2. The Chairman ,

Railway Recruitment Board ( RRB ) ,
Guwahati , Station Road

Panbazar , Guwahati - 1 .

CONEAesesenannn

O Monsbogh 4.



3. The Assistant Secretary ,
For . The Chairman ,
Railway Recruitment Board

Station Road , Guwahati -1 }

4.. The Divisional Personal Officer ,

Lumding Division , N.F. Railway

Lumding, Dist.- Nagaon , Assam .

:.............Respondents.

DETAILS OF APPLICATION ;-

(a) Name of the Applicant :- Sri Monotosh Das 

(b) Name of the Father - Late Kirti Ch. Das

(c) Age of the Applicant :~ About 35 years

(d) Address of the Applicant:- Sri Monotosh Das
§/0 Lt. Kirti Ch. Das
R/O Vill.- Barnirpar
'P.0. = 5alchapra

P.S, - Silchar

Dist.~ Cachar , Assam .

COntd...........'

Stee MorsfosR Das.
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REASON FOR WHICH APPLICATION IS MADE :-

The applicant applied for the post~of Group-D
( Trackman ) in the Railway Recruitment Board in the
year 2003 , after duly qualifying written Test +Physical
Efficiency Test and Document Verification, list of Ehe
selectgd candidates was publisﬁed in the Employment News
dated 6~12 August 2005 by the Respondent Authorities and

the applicant's Roll number was not present in the result
sheet: . Thereafter he made a representation on 22.08.2005
to the Respondent Authorities but they refused to receive

the same .

SUBJECT TN BRIEF :-

That the applicant is a qualified candidate and he
applied for the post of Group~D ( Trackman ) under Cate-
gory No. 01 of the Employment MNotice WNo. 1/2603 advertised
by the Railwéy Recruitment Board in the year 2003.Accordingly
the gpplicant _jwas called for Written Test held on 12.12.04
wherein he appeared and came out successfully . Thereafter
the gpplicanf >was called for physical Efficignéy Test hel&
at Maligaon Railway Stadium , Guwahati on 23;6.2005 and after

duly qualifying the said two tests , the applicant’' was called
for Document Verification which is the last formality before
“appointment and accordingly the afphcayd' appeared before

the concerned authorities with all his original Certificates,
testimonials atc . Then the 1list of the selected candidates

was published in the Employment News dated 6-12 August 2005

Cre: Monetegh Hay.
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by the Respondent Authoritﬁes aﬁ%kthe applicant was,
shocked and surprised when did not f£ind his Roll No.

in the said list . Thereafter he made a representation

on 22,8,2005 to the Respondent Authorities to know why

his Roll number was not present in the result sheet as

he submitted all his original certificates . But they
refused to receive the same and insteed , the Respondent
No. 3 informed the applicant verbally that applicant was
not selected due to dissimilarity in the photographs sub-

mitted by the ‘applitam! with the application form in the
year 2003 and his recent photograph . Hence being aggrieved;

the applicant has approached this Hon'ble Court by filing

this original application .

JURISDICTION OF T{E TRIBUNAL 2

The applicant declares that the subject matter of
this application is within the jurisdiction of this
Hon'ble Tribunal .

e

LIMITATION :-

The applicant further declares that the present
application is within the limitation provided under
Secfion 21 of the Central Administrative Tribunal «

Act. 1985 .

Contd.Q.......

Q. Moretosh H21 .



BRIEF FACTS OF THE CASE @

1. That the applicant is a citizen of India and a
permanent resident of Village- Barnirpar , P.O. Salchapra,
P.S. Silchar in the District of Cachar , Assam and he is
'ﬁ entitled to all the rights, privileges and protections
guaranteed under the Constitution-of India and the laws

framed thereunder -

2. That the applicant being a gualified candidate
applied for the post of Group-D ( Trackman )  under
Category No. 01 of Employment Notice No. 1/2003 for
Lumding Division in the year 2003 and accordingly quali-
fied the Written Test held on 12.12.2004 .

A Copy of the Admit Card issued to

the petitioner is Annexed as

ﬁ
o
e
o

Annexure = 1 .

3. That thereafter , the applicant was called for
Physical Efficiency Test vide call letter No. RRB/G/41/10
dated 10/05/2005 issued by the Respondent No.3 Assistant

Secretary for Chairman , RRB Guwahati wherein the applicant
was asked to report at Maligaon Railway Stadium, Guwahati
on 23/6/2005 at 06:30 A.M. for the test under the Roll No,.

24686652 .

A Copy of the said Call letter dated
10/05/2005_ is annexed as Annexure—2.

Contd.‘lb.....
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4, That thereafter the applicant appeared before the

Concerned authorities as per the venue and time given to
him in the call letter dated 10/5/05 for the physical
Efficiency Test and he also came out successfully in the

test .

5 That subsequently , Call latter was issued to the
applicant for Document verification vide letter No.RRB/G/

41/10 dated 23/06/2005 issued by the Respondent No, 3 and
through that letter the applicant was asked to attend the
Office of the Railway Recruitment Board , Station Road ,
Guwahati -1 on 24/6/2005 at 10.00 A.M. for verification of
Original Certificates , testimonials etc. as he had qualified

the Written as well as Physical Efficiency Test .

A Copy of the said Call letter
dated 23/06/2005 is annexed as

Annexure =3 ..

6. That thereafter the applicant attended the
Office of the Respondent authorities on 24.6.2005 at
10,00 A.M., alongwith all his original Certificates ,
testihonials ete. since that was the last stage prion to

appointment as because the applicant  had already quali-
fied the Written Test as well as Physical Efficiency Test.:
The stage of Document verification is only a formality and
if Certificates and if Certificates and éestimonials as
submitted by the applicant eaflier are found to Dbe true

after comparision with that of his originals , then there
can not be any ground for deprivation of the applicant

for getting selected for appointment .
7; That to the utter shock and surprise to the

applicant , the result was finally published in the
Employment News dated 6-12 August . 2005 wherein the

Srey p{ﬁ%44%&£v454$.



applicant's Roll No. 24686652 was not ‘- present whereas
altogether 2670 numbers of candidates have been provisi- .

onally found eligible for appointment .

8. That thereafter the applicant submitted represen~
tation dated 22/8/2005 to the Respondent No, 2 praying
for allowing him to know on what ground he was not selected

for appointment at this final stage but most unfortumately
his representation was not even received by -the Office

of the Respondent No.,2 . Instead , the Respondent No.3
verbally informed the pmiskienmwe applicant on 22/8/2005 the

reason for his non- selection was due to the dissimilarity
in the photograph submitted by him in the application form
in the year 2003 with that of his recent photograph .

A Copy of the said representation dated

22/8/2005 is annexed as Annexure = 4 ..

9. That the applicant's Fundamental Rights have been

violated by the Respondent authorities on extraneous consi=-
derations by illegally depriving him for the post of Group

-D ( Trackman ) under Category No. 01 of Employment Notice
No. 1/2003 . ‘

10. That the seiected candidates will be issued

appointment letters soon and as such urgent interference
Of this Hon'ble Court is sought for in the matter so that
the applicant also get appointment alongwith the other

candidates .

i1. That the applicant has no other alternative and/
or efficacious remedy and the remedy prayed for is just .,

adequate and proper .

- St Momotegh Dag



i2. That the applicanﬁ has demanded justice and

the same was denied to him .

13, RELIEFS

SOUGHT FOR 3=

In view of the facts mentioned above , the applicant

prays for the following reliefs :-

A

(a) To direct the concerned Respondent Authorities to

appoint the applicant for the post of Group = D

\ ( Trackman )

(b) Any order / orders or direction as Your Lordships

may deem fit and proper and in accordence with law

in order to give full relief to the applicant .

And for this act of kindness, Your applicant as in duty

bound shall

14, LIST OF

ever pray .

ENCLOSURES :-

“(a) A copy
(b} A Copy
(¢} A copy
(a) A Copy

of the Admit Card
of the Call letter for Physical Effeciency Test.
of the Call letter for Document Verification .

of the representation made by the applicant to

the Chairman , Railway Recruitment Board , dated
22.8,2005 . | |

15, DETAILS

OF POSTAL ORDERS:-

Postal Order No. : 200 \S BE 24~

Date of issue 3 é’q’c‘&

{ssued f£rom

Payable at

Crer fvto%aﬁogk.ébad.

m\h .

eesesVerification. .



t VERIFPFICATION:

I, Sri Monotosh Das , aged about 35 years , S/0 =
Late Kirti Ch., Das , Resident of Village.; Barnirpar ,
p,0,~ Salchapra , P.S.,- Silchar , Dist.- Cachar, Assam,
do hereby verify that the contents of Paragraph No.s

Y6, 75 9 /2 of the application are true
to my personal knowledge and the contents of Paragraphs
No. <53 ;5’4 § are matters of records , which

I believe t0 be true and correct and the rest are my humble

prayer and submissions before this Hon'ble Tribunal .

' A
And I sign this Verification &mr this the_ 65 day

of September ,2005 at Guwahati .

Date &= 6/?/2{0_7{ -~ WMFEO%R/M

Place - inh

Signature of the Applicant .
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) ARAILWAY RECRUTMENT BOARD — GUWAHAT:!
154 STATION ROAD: (QU\\’:\IIATI-?«‘H ()1 ‘ :

e il _.__(_:..QE." LETTER FOR PHYSICA 5. EFF!CI ENCY TEST
b KRR TTo - '

—— v ——

Date: 0372003
i

~

oo — i By REGISTERED poy
MONUTOSH DAS . ! .

O SALCHAPRA ) '

VILL BARNIRPA v !

CACHAR
P DISTCACUAR ASSAM Pin - 788814,

N 1 IMPORTANT +
iKoil No.: ‘ 24686552 ,

PASTE YOUR
' RECENT SIGNED
Sub.: Recruitment/Selection for the post of Group — 1 under PHOTOGRAPLH
Category No.01 of Eamployment No(licc No. 172003, HER{:

- e - .Im_

N

T T e s bt v
Wl

———nas s, - a

With reference 1o your application for the post mentioned above

Znmpioyment Notice citad, ¥ou are hereby advised to renort at Maligaon
2310612005 at 06:30 A.L3. for Physical Efficiency Test. :

, in response ta the
Railway Stadium, on

Criteria for Physical Eftlziency Test: - .

.

tale C_apdi_dn_!_rz_:_ (i) Shott1 yeo aple to lift ang carry 35 kg of v.-sig!h for a distance of 109 metors in »

tinules moape chance v thowyg pulling‘lhe weight dowan, ang (i) Should be ablo 1o run 1or a distance of
VOO0 metars oy 7 minules i one chance. :

F_r;mgl::-___(;“zl_r_:gl_n_gg_t_q_:_ (i) Shnyld pe able to lift and carry 20 kg of wei
minules n gne chance withoy) pulling the weighl down, and (ii} Sh
A00 melers in 4 minules i1 one Chance,

ght for a distance of 100 meters In 2
ould be abla 1o run (or a distanen of

Vo s Call Letter does noLin itself entitiy you for sefection,

2. Youare directed to bring your own Sports kit {dress, shoes etg.} required for he Physlcal Elficlency Tesi,

3 Resull of ihe Physicai Etficiency Test will he deciarad on ihe anma da

Eincinncy Test will bo fequited to report to offica of the Railway Recrvitment Board, Station Ro
the et day at 10:00 AM. for Document Verification, .

. .,

4. You shoulgd bring your original vint Standard or atiove Cerlificate issucd by ihe competent authotity for vetilicalinn of

your date of birth, Cuucational qualification elc You should also bring ait of your original cedificates and macks-sheety

af taiticulation ang Oteards issued by (he fespeclive BonrdlCounr,.:lUnivctsily along with experinnge and olhinr
ceiblcates, caste Cotilicata, if any. i the originals of above ce:lil:cmcshnarks-shcels.hnve fol been recelved liom

L UHIT: Ganrd/Cf;_rcil.'Unwcrsity. then pravisional pass cethlicale and marks.sheels issued Ly the reapeativa
L’.oard/Couf‘.:i!.’Umvc".xty shauld be prodyced. .

(54

You ate also ditecle:! 1o iring the Allestng Photosial copics of an otginal cedificales ane nunks-sheett and iy
cuitiicates along ity the otiginals.
_ G Youmay bo sublected to re-axamination duting the process of verifiention of documents atg, ang you shauld
Come prepared for the same, . '
7. Your altendance may be requied for more tan ene day (i.p. daie a$ meantioney above) and you shyyly PITHE
prepared for that, ;

8.  Requesl {for.postponemant of the date menlioned above vill not o considered

and no further ehanco weill b
given,

YU oyou are in sewice pleasa bm}g "No Objecton Cetificale” liom vyyr cemployct,

fading wiuch you will nnt b
( consered for the post, .

u’ ' ; - N . -3 :

Q 10. Apprunching Chairman, iR andfot his Secretary disectly or indirectly by a candidale of anyhody on histhers bedglr
\ rcquesting undye cansideration for the reCrudenent will (ougdor a candidale liabie for (lir.quumicqltcm.

h\\' 1. (ForscisT candlidates only) . . -
0 On pieduction of this letier you are entilled to travel tree by tho Raikeay in Secong Class from SALCHAPRA St

lo GUWAHATI Statlar and back, This pass vitt be varic 1D fo 0340712005 ¢ .
) {Authority: Raway Board's tattor ne, E(NG)I!-GMRSCH?;Z, daicy 237 11ga),

A

D BY — ' \(; w’,ﬁ/
oS Y
' : ASSISTANTSECRETAR)
= VOr SHAIRMAL, 0130 = GUWATAT)
_ P W"). . Rl R T VRS ALE, retmer T W ST TR
Junicr Engineer P.

Siichar Rural Road * ion .
SILCHAR-.38001.

Yy and those who quality in the Physicn -
ad, Guwahati -1, oy

e

': i
Pred
i it i
S Rt
1’ .
' A

s



M'B o TR

RAILWAY RECRUITMENT BOARD — GUWAHATI
STATION ROAD; GUWAIIATI-781 001

CALL LETTER for DOCUMENT VERIFICATION
Date: 23/06/2005

No. RRIVG/A 1710,

To,
MONOTOSH DAS
PO SALCHAPRA
VILL BARNIRPA
CACHAR
- DIST CACHAR ASSAM Pin- 788814,

Rolt No.: 24386662

Sub:  Recrultment/Selection far the post of Group — D
under Category No.01 of Employment Notice No. /2003,

As you have qualified In lhe Physical Eiliciency lest, you are heieby advised to atlend the olfice of
Railway Recruilment Board, Station Road, Guwahali-781001, Assam, on 24/06/2005 at 10:00 AM. for
verification of original certlficates, testimonials elc.

. 1. This Call Letter dobs not in itse!f enlille you for selection.

2. You should bring your original VIiI Standard or above Ceificate issued by the compelent authority
for varlfication of your dala of bitth, adueational qualification elc. You should nlso bilng oll of your
orlginal cartificntes and marka-shoola of Maticulotion- and onwards Issuod by tho tespoctive
Roard/Counclli/Univaralty along with axpailence and other cottificates, caste cerlilicate, if any. I the
atiginata  of above  cottilicnianfiumka shoola have  nol  booan 1odeived from  10apoctive
HoardiCouncllfUnivarally, than pravinkanal paaa ceiticodo and  mintka shootn Isanod by tho
tanpactive Boatd/Councll/Untveralty ahoukd o prodisead i

3. You are also dliected to Lilng the Allested PPhotostal copies of all original cedilicates and maiks-
sheots and other corlificates along with the originals '

4. You may be subjocted to re-examination during the process of verification of documents -otc.
and you should come prepared for tho same.

6. Your altendance may be required for more than one day (i.e. date as mentioned above) and you
should come prepared for thal.

8. Request for posiponomant of tho datn / vanua montionad above will not ho consldotad and no
further chance will be glven. '

7. Il'you are In service please bring "No Objection Certificate” from your employer, failing which you
will not be considered for the post.

% 8. Approaching Chalrman, RRB and/or his Secretary direclly or indirectly by a candidate or anybody
on hls/her behelf requesling undue consideration for the recruilment will render a candidate liable
§ % . for disqualification. S . .
0o R - 8., (For8CIST cand: atos only) :
§; K On produclion of this letier you are enlilled 1o travel {ire by the Raitway in Second Class from SALCHAPRA

" Station to GUWAHATI Slation and back. This pass will bo valid up to 03/07/2006.
- (Authorlty: Rsllway Bonrd's lelter no. E(NG)II-84/RSC/122, dated 23/11/84), T

: TRV WY o
Rus: | r\/(@(vé . . |
' Qfégfzzi% 0 i
N\ ) P N DM . ASSIBJANTBECRETARY

e ipwslar ' Eor CHAIRMAN, RRB = GUWANATI

E ‘

N IR ST . AT ‘
D . ',"-»‘. ‘o “1\\‘ : . v‘\lﬁp. . \)(.’U"
[\ ' : v

S |




Mm had v,
n Radlway Roapudbment noad
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Hube Brayes £ sl bhepdig wes g Belierd b S TRRITTI G B NEY
" noneselection to the post of Group~D  under
'*}Gategcry o, 01 of Employment Notlee lo, 1/200%,
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.-‘,~'{ ":‘.‘;" Ré}gp@@t@a‘ ~> Sir ’ ) g \ ‘ ». w:‘" . . ) .

it 1& to b:ing forth to Y@ur kina naLLon fhat I

qualifiua Sn tha oﬂjeavicn foxr Lh@ poaL of @roume undanr

Cafagory'ﬂaa 01 of Empl@ymonL notiac No. 1/2003, That aftor

péssing the Writthn Exam { X was called for physical Efficl-
eney: t@@t wndar Roll. No. ?4686632 on. 23/6/0P at 6,30 AMe
and I,mlao eualifiied din the same ﬁﬁﬂ thmrmbv wan ealled for

Docum?mﬁ varjfian1nn on 94/06/?005 mL 3Q A,
’ Hé

CohRE, BhersAfter, tha r'if'%f::‘,dr‘@i;'iﬁr‘\ OF fhe peantt T

wf‘iﬁ'ivéf’y' muah taken aback when 1T found that my Roll Mo. was
D@L Lhara in the Jv—:m]’LL rslyesesls 4 W2 ﬂ,ﬁ A e lilisy Of grave con-
cern 0.9 +o why my name ( Rol) No.) was not published ,

| hapgatiares Afp , 11 In Iﬂi‘m/fir'l EE oyt b Tede e Ty
why my ‘Roll. No. was not there in Lha result shect ERASSIY.
I hava produecd bafore you all my originm1 togtlmondals s
documents to vour satisfaction as aoked by your goodsell .

- Thanking you .. . oW

MR ' . CYours falthfully &

he_zz'na Aug/2005 Se M,omffogc\/ fx)ru;
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